| TEM NO. 67 REG STRAR COURT. 1 SECTI ON | |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Criminal Appeal 75/2016
STATE OF UTTAR PRADESH Appel | ant (s)
VERSUS
RAM SEVWAK AND ORS. Respondent ( s)
(with appln. (s) for exenption fromfiling OT.)
Date : 15/11/2016 This appeal was called on for hearing today.
For Appellant(s)
Ms Bharathi Tyagi, Adv.
Ms. P. Rat nanal a, Adv.

For Respondent (s)
M Nitin Singh, Adv.
M. Vikrant Singh Bais, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Parties to file addi ti onal docunent s within f our weeks
time as |ast opportunity.
Regi stry i medi ately thereafter to process t he mat t er

for being listed before the Hon&#39; bl e Court irrespective of the
fact whether additional docunments are filed or not.
( PAWAN DEV KOTWAL)
Regi strar



